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Shortnge of Pilots for Alrbus Aircralts

944. SHRI G Y. KRISHNAN:
SHRI OM PRAKASH
TYAGI :

Will the Minister of TOURISM AND
QCIVIL AVIATION be pleased to state:

(a) wheihe the Indian  Airlines is
Facimy a temporary shortage of pilots for
dts airbus aircraft’ becausc of the almost
dnstant de’ivery of th- two additional
planes the Airlines ordered in March;

(b) if s0, whether there are some
&iffic ies in putting existing pilots to the
airbus; and

(¢} if s, the drtails thereof?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
'!;URUSHDTI‘.\M K \USHIK): (a) No,
Sir.

(hb) and eV, Ty not arise.

Wfective Plane on Morning Flight
No. 409 from Delhi to Patna/Ranchi

915. SHRI! SHAMBHU NATH
CCHATURVEDI: Will the Minister of
“TOURISM AND CIVIL AVIATION
‘e pleased to state:

{a) whether the morning flight No. 409
SMrom Declhi to Patna and Ranchi was
abondoned  on 1gth May, 1978 because
«f some defect in the planc;

(b) whether it was resumed at 3 p.m.
#n the afternoon by the same plane which
agyin diveloped scrious trouble and had
%o relurn to the airport with passengers
gawing for breath and the cabin over-
Sheated; and

(c) what action, if any, has been taken
for putting the plane to fllight without
«hecking its fitness?

THE MINISTER OF TOURISM
AND GIVII.  AVIATION (SHRI
PURUSHOTTAM KAUSHIK): (a)
Wes, Sir. The flight was delayed due to
#xhe failure of the auxliary power unit.

(b} No. Sir. A different aircraft
wesumed the flight at 1445 hours but had
o return 1o the base due to pressurisation
failure. The aricraft provided with

automatic supply of oxygen to pusenfers
i@n the cvent of pressyrisation  failure

‘were made use of by the .
“En such cases, there is some unnvom' le
«discomfort w pasengers and the cabin
K re also gocs up to some extent,
owever, safety is not affected.

(c) The matter is under investigation,
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Impact of auction scheme om
pﬁ of gold

946. SHRI JANARDHANA POO-
JARY: Will the Minister of FINANCE
be pleased to state,

(a) whctlwr th: vamfmt‘s . gold

as any P
on the prices of gold in the country; and
(b) if so0, to what extent?

THE MINISTER OF FINANCE
(SHRI _H. M. PATEL): (a) and (b).
Reduction in the price of gold or pegging
the price of gold at a particular level is
not the objective of Government’s gold
sales poiicy.  The sale of gold by the
Government has been designed as an
ec i ¢ to suppl preven-
tive measures in tackling the evil of
smuggling of gold. The salc has dis-
couraged smuggling of gold into the
country. The gold prices in India have
shown some tendency to fall since the
commencement of the gold sale operations
in spite of the rising trend in international
prices.

Dismissal of Employ of Super
Bazar, New Delhi

947. SHRI ANARDHANA  PQO-
JARY : Will the Minister of COMM-
RCE, CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether it is a fact that a large
number of employees of Super Barar,
New Dclhi have been thrown out of
service; and

(b} if so, the .urencf!h category-wise as
on 1st April, 1977 and on goth June, 1978
and the ber of p dismissed and
the rcasyns therefore ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI KRISHNA KUMAR
GOYAL) : (a) Yes, Sir.

b) Information is being collected and
will be laid on the Table of the House.

Proposal to Btreamline the
ments of Customs and Excise

948. SHRI JANARDHANA POO-
{:Fr;‘ll: Will the Minister of FINANCE

cased to state:
(a) whether there is a 1 .to
gcnmline the departments o‘ Excise apd-
UL, N8,

(b) if so, the details thereof?



. 1@_9 Written Answers

THE MINIST!R OF STATE IN .

THE MINIS1R OF. INANCE

(SHRI SATISH AGRAWAL) : {a) and
(b). Streamlining of the Dfpl\mem of
Customs and Central Excise is & conti-
nuing process. Verious steps have teen
taken in this rd in the recent past and
more. are underway. A comprehensive
Central Excire Bill 1o replace the existinrg
Central Excises and Salt Act, 1044, it n
the proccn of being dsafied. The Esti-
mates of the Parli is
also expectzd 10 lcok into scme important
aspects of the functicning of the Depart-
ment and make recommendations which
could be taken into consideration while
drafting the Bill.

&% @iz Sw, dnw ¥ e wfuwfa
g1 &t v wiafaaand

949. s gEA T THENT : ¥
fewr wat oz At WY 3OT FAR
fr

(%) @0 worr 71 &% 4 [T,
Bries & wew mfumwbfart grr fad
wr awsT owE fawe g &Y
afrafemamt & @ & fawad
fasn & wiv ufe gi, &1 o9 AT =@
¥ we ax fradt fowed fea &,

(@) w4 ¥ fasd fowad
i, adafEt v wey  afwEdl @
Mz fueft § qar 9% TUm 29T 8
aar gra  fagagdi w7 s w4 g

L 118

() ¥ w@T H §F T TN,
Ty ¥ gw  wigwfwl & fueg,
forae e ¥ oo et €, = WY
g wie afe g, @) o fae qafaai &
waf o€ § wqr wiw & wr ofomy
faedr AT aly =Y, o &% T wTew
g

fow dwem ¥ T wl (s
awfewrcreng) (%) & (7).
fegwat, 1975 ¥, vHCH {5 A
fu sdard @y, o Wl wd oft

ASADHA 30, 1900 (SAKA)

WhAtten ATDers 170

‘o iy, THETIR vy AT flo dte.
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James Raj Commlnee Report o
Pablic Sector

950. SHRI P. K. KODIVAN :
SHRI BALASAHEB VIKHE.
PATIL:

Will the Minister of FINANCE be
pleased to state:

(a) whether the James Raj Gommxttee
on the Public Sector Banks has submitted’
an Interim Report to the Government;

(b) if so, what are the recommendas
tions thereof;

(c) Government's decision thereons

(d) what bcneﬁu will He borrowers get
in the light of the recommendations oi
the said Committee ?





